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rent stages of construction irl Rajouri 
Garden, Wazirpur, Bodella, Shalimar 
Bagh, Lawrence Road, Rampura, 
Janakpuri and Pitampura. 

(e) Subject to availability of funds 
and building materials, it may be 
possible to provide houses to persons 
registered under the New Registration 
Scheme 1979 in 5 to 7 years time. 

MobiIe Standard Rent 

*204. SHRI ATAL BIHARI VAJ. 
PAYEE: Will the Minister of WORKS 
AND aOUS;ING be pleased to state: 

- (aJ' \Vheth~:r the~~ is ~ proPosal to 
provipe a_ 'Mobile Standard };lent' for 
changing the Rent Control Ad: in urder 
to prov~e for the rising cost of main-
te.pauce and repairs of the rented 
buildings; if so,. the main features 
thereof; 

(b) whether such a proposal is like-
ly to adversely affect the interests ot 
the tenants; and 

. <f) steps ~ont~~l~ted. Py Gov~fn­
ment to protect l~terests o~ tenal}ta 
presently under great pressure from 
landlords keen to profiteer out of the 
sharp spurt in rents that has taken 
place lately? 

THE MINISTER: OF PARLIAMEN .. 
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA 
NARAIN SINGH): (a) Rent control is 
a State Subject. However, no iuch 
proposal has yet been finalised as far 
as the Delhi Rent Control Act 1958 is 
con~erned. t 

(b) Does not arise in view of (a) 
above. 

(c) Under Section 9 of the Delhi 
Rent Control Act, every tenant has a 
right to approach the Controller for 
fixing the Standard Rent of the pre-
mises under Section 6 0' ·"e Act. 
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Expert of Fish 1_ BataaPri 
Maharaab.tn 

1794:. SHRI BAPUSAHEB PARU· 
LEKAR: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether the Government are 
aware that fish worth croree of rupee( 
is exported from Ratnagiri District' in 
Maharaah tra and the value of fish 
exported during the last three years, 
year wise; 

(b) whether the Government are 
aware that last year there was no 
suffiCient catch of fish and there ir 
financial crisis in I fish industry it ... 
Ratnagiri district and the fishennen 




